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Case
Type
CRA (DB)

CRM (A)

CRM(M)

CRM(M)

CRMSPL

WPA

WPA

WPA

WPA

WPA

Filing No.

79/2026

380/2026

356/2026

360/2026

13/2026

2874/2026

2928/2026

2931/2026

2961/2026

2970/2026

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 07-02-2026 To 08-02-2026~All rows are shown

Name of Petitioner

PASUPATI MAHATO
Mobile:7890002222
Email:IDEALIZEDVISIORY @GMAIL.COM

SUKAI SK @ SUKH CHAND SK
Mobile:9874561002
Email:MDJANNATO003@GMAIL.COM

PETITIONER
Mobile:8777375982
Email:RSENGUPTA356 @GMAIL.COM

SHAMBHU GHOSH
Mobile:9775667272
Email:ADVANISURHC@GMAIL.COM

SIKHA BARUA
Mobile:9875676865
Email:ADVDUTTA12@GMAIL.COM

APARNA DEY
Mobile:9836073912

Email: TAPABRATA.ADVOCATE@GMAIL.COM

SHIVAJEE ROY (MINOR)
Mobile:9831246227
Email: SANANAAZ@GMAIL.COM

SMT. NIDHI DEVI SUREKHA @ NIDHI SUREKHA

Mobile:9123900944
Email:MRITYUNJOY2009@GMAIL.COM

SUDHANGSU SHEKHAR DALOI AND ORS.
Mobile:9232318669

Email:BHASKARCHANDRAMANNA@GMAIL.COM

NIDEDITA GHOSH
Mobile:9830169228
Email:SUCHINDRAMB@GMAIL.COM

Name of Learned

Advocate
ARKA BANERJEE

MD JANNAT UL
FIRDOUS

RAJDEEP SENGUPTA

ANISUR RAHMAN

DIP DUTTA

TAPABRATA
BHATTACHARYA

SANA NAAZ

MRITYUNJOY
CHATTERJEE

BHASKAR CHANDRA
MANNA

SUCHINDRAM
BHATTACHARJEE

Compliance By

Date
02-03-2026

02-03-2026

02-03-2026

02-03-2026

02-03-2026

02-03-2026

02-03-2026

02-03-2026

02-03-2026

02-03-2026

List of Defect(s)

LOWER COURT CASE TYPE IS GIVEN
WRONGLY IN THE PETITION

1. FIR NO. WRONG. IN FULL PETITION

PETITIONER IDENTITY DISCLOSED IN
SOME PAGES

DEFECTS IN CAUSE TITLE

DECLARATION IS NOT PROPERLY GIVEN IN
THE PETITION

PETITIONER AND RESPONDENT 4-10
DISTRICT MISSING

DEPONENT SIGNATURE MISSING IN PAGE
12

ADV SIGNATURE MISSING AT
AUTHORIZATION CERTIFICATE

PETITIONER NAME SPELLING WRONG IN
PAGE 1

LOGO NOT FOUND,COMMISSIONER
SIGNATURE MISSING IN AFFIDAVIT
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